
ELECTION COMMISSION OF INDIA 
NIRVACHAN SADAN ASHOKA ROAD NEW DELHI -110001 

No:437/TEL-HP/SOU3/2024 

CORRIGENDUM 

Dated: 1st May, 2024 

In the Commission's order no. 437 /TEL-HP/SOU3/2024 dated 1st May, 2024 

issued to Sh. K. Chandrasekhar Rao, President, Bharat Rashtra Samithi, following 

corrigendum is hereby issued:-

Existing date in the Order 

Para-11 3rd March, 2024 

Para-12 17th May, 2019 

To, 
Sh. K. Chandrashekar Rao, 
President, Bharat Rashtra Samithi 
Hyderabad, Telangana 
(Through CEO, Telangana) 

• 

To be read as 

1st March, 2024 

17th March, 2019 

(Sanjay Kumar) 
UNDER SECRETARY 
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